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valid only after they are scrutinised
by the Forward Markets Commission,
their recommendations are sent to the
Ministry and the Ministry, in the
light of the views, objectives and the
general directions that the House has
endorsed from time to time, scruti-
nise those recommendations from that
angle and approve them. So the ap-
proval that is being today regularised
and made valid is nothing which is
different from what the House has
generally endorsed.

Coming to the last point, Shri V. P.
Nayar mentioned about validating
something which is invalid or trying
to see that the entire operation of this
Act disregards the provisions of the
company law. I may repeat what I
had said when he was speaking that
excepting the provisions in which the
amendment is to be sought, the rest
of the provisions of the Companies
Act still continue and will continue to
govern all the rest of the working of
the associations recognised by the
Forward Markets Commission.

1 would once again thank hon.
Members for having given their ap-

proval to the principles and clauses
of the Bill.

Mr. Deputy-Speaker: I shall now
put the motion for consideration to
vote. The question is:

“That the Bill further to amend
the Forward Contracts (Regula-
tion)  Act, 1952, as passed by
Rajya Sabha be taken into con-
sideration.”

The motion was adopted.

Clauses 2, 3, end 1, the Enacting For-
mula and the Title were added to the
Bill.

Shri Manabhai Shah:. I beg 1o
move:

“That the Bill be passed”.

Mr. Deputy-Speaker: The question
is:

“That the Bill be passed”.
The motion was adopted.
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FOOD SITUATION IN WEST
BENGAL

Shrimati Renu Chakravartty
{Basirhat): I am glad that this House
has at last had an opportunuty of dis-
cussing the food situation in West
Bengal.

Never since 1943 has the fcod situa-
tion in West Bengal been as serious
as it is today. At that time, the Bri-
tish Government, which was in power,
refusea to accept the position that
thousands were dying of hunger and
it was only as an ex post facto in-
vestigation that the official inquiry
showed that 18 lakhs of people had
died, though unofficially we knew that
86 lakhs died. The same pig-headed
obstinacy has persisted in denying the
seriousness of the food situation that
has been growing more serious every
day during the last three  months.
Starvation deaths are yet few in num-
ber, but they have begun. But they
a:e brushed aside with the same cal-
lousness as did our erstwhile rulers.

Fourtcen years after the worst ever
famine that my State saw ana 10
years after independence, there is one
question that you wiil hear from the
lips of evervone in West Bengal: will
1943 pe repecated? Already in Cal-
cutta, vou will see peasant families,
womoen with little emaciated babies
in their arms, driven by hunger and
unemployment. trekking the streets of
Calcutta. hoping that they will be
able somehow to eke out an existence,
if not by work, at least by begging.

From my own constituency of
Sunderbans, I have seen an entire
family which has come away from
Minakha, from Harws., If you go to
Sham Bazar in the northern outskirts
of the city, under the Balliaghat
bridee span, you will find there little
sheds. Only the other day in answer
to a question, the hon. Minister of
Rehabilitation said that all the refu-
gees staying in Sealdah—a very large
number—have now been added on by
those who are now coming from out-
side because of hunger,
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In the streets and by-lanes of Cal-
cutta, you can hear the shrill cry:
“Giive us a handful of rice”. To us,
Calcutta dwellers, it gives a chill
which runs down our backs as we
remember those terrible days of 1943
when we used t0 hear the {frantic
appeals of tens of thousands of peo-
ple who just wanted a handful of
kanji.

The most amazing is the way the
Government has played about with
the entire question of food. 1 charge
the Government that it is they who
are responsible for the terrible condi-
tion as it exists today. It is man-
made largely, of course now aggra-
vated by the drought conditions that
have developed in my State. It has
brought tremendous suffering and
starvation to millions of our peaple.
1 say this because you will find that
rice is there. In certain parts of our
State itsell as well as in various other
States in India, there have been
bumper crops and yet today, can we
not ask why people starve?

The first stock answer which s
given to us is that therc have been
floods and that is why production has
been affected. I do not deny that in
certain areas, there has been lower-
ing of the production figures. But,
what about the overall figure? For
instance, we have just been supplied
by the West Bengal Government the
figures which show that the increase
in the average production during the
first five years after independence was
only 2.25 lakhs and in the next 5 years,
it was over 6.5 lakh tons. Only the
other day, 1 was reading a very re-
markable article which appeared in
the Hindustan Standard and that
showed the answer very clearly to
the stock arguments that have been
trotted out that there has been lower-
ing of the production. Actually, dur-
ing 1956-57, whilst the population has
been estimated to have increased by
9 per cent, they say that rice produc-
tion improved by 21 per cent and the
price of rice went up by 37 per cent
over 1949-50.
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Not only that; we are told now that
the cultivator has now become richer
by the higher price for his produce
and consumes more rice. A very in-
teresting sort of plea has been put for-
ward by the Asoka Mehta Committee
where they say that during the last
few years, the production of food-
grains in the country has shown an
upward trend but the per capita con-
sumption has declined as compared to
pre-war years. Therefore, to say that
peopl¢ are consuming more because
they have more money and not to
go to the crux of the matter is, I
think, trying to avoid the issue and
that is exactly what our Government
has done.

I should like to point out that we
have tried again and again, both at
the Centre and in the State, to show
that there has been an amount of
hoarding. 1 remember at one time in
1956, if I remember correctly, it was
in July or September or a little later,
when we asked two supplementary
questions in this House, when we asked
our Food and Agriculture Minister,
Shr: Jain, whether he was contem-
plating to take action against the
hoarding, he said that Government
did not think it necessary.

What has been the result? This
year, as we have heard, in Andhra
there has been a bumper crop unlike
any they have seen for many Yyears,
and yet we know that much of that
is being cornered by the trade, by the
millers and it is outside our scope.
When we had a meeting with the
Food Minister, I remember, 1 told
him that in the Sunderbans areas,
certain parts of it had been affected
by floods but certain other parts had
a very good bumper crop and I have
seen with my own eyes that hundreds
of cartloads, Iorryloads and boatloads
of rice going away and taken away
by the trade. We are told that it has
been smuggled across to Pakistan.
What is the use of teling us so at
this late stage, when we are already
facing a very serious situation?

A very interesting answer was
given on the 30th August, 1956, to a
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quesuon of Shri Khub Chand Sodhia.
It was stated in the answer that the
Central Government had bought in
1955, 123,500 tons of foodgrains from
the open market in India but in 1958
they had only bought 2,21,000 tons.
What 13 the reason for it? It was an
amazing figure that was given and I
am afraid it escaped our notice at
that time. This has been going on
for a very long time. 1 have
locked up the statement which
was placed on the Table of
this House in August 1956 by Dr.
Deshmukh and He said that there has
been steady increase in prices of rice
in the south, and what is the way out
that he suggests? He says, ‘The Gov-
ernment of India have already taken
the following measures to check the
rising tendency in the prices of food-
grains 1n the country’, and No. 2 1s the
stoppage of purchase of foodgrains by
Government 1n the internal market.

I say this because today, the Central
Government and thce State Govern-
ment and, of course, the people are
faced with this situatiop, when there
is a tremendous shortage and the peo-
ple have lost the purchasing power.
We are unable to give them rice at
a level of price at which they can
buy it. What help ie given from the
Government will. be in the form of
gratituitous relie? and subsidised
rationing. Rs. 17/8 and Rs. 16/- are
high even for a large portion of the
people living In the citles and far
more so for those who live in the
villages.

Imports have been slashed down;
that is known to everybody. Now we
are in the position of having to buy
at a far higher rate and the whole
basis of the Plan almost gets upset.
People are taxed more because they
say that the Plan is floundering and
they have to be taxed more. Baut,
who has actually created this situa-
tion” 1 say that it is the food policy
of the Government of India

This year in my State it is an amaz-
ing position that on August 21, a few
days before the promulgation of the
Ordinance for the scizing of food-
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grains, Shri P. C. Sen, the Minister
of Food and Agriculture in my State,
said: ‘I do not deny the existence of
hoarders.” He said that there were
only a few. It was only after a great
amount of agitation was there that......

The Minister of Food and Agrical-
tare (8hri A. P. Jain): On a point of
order, Sir. Should this House discuss
a statement made by the Minister of
a State who is not present here to
answer the points raised?

Shrimati Renu Chakravartty: I am
not saymg anything except that he
has said in his communique.........

Mr. Deputy-Speaker: We cannot
discuss the statement. But, some-
times, to support their assertions

reference can be made to what the
Minister has stated. We cannot dis-
cuss it.

Shri Punnoose (Ambalapuzha): Am
I to understand that the hon. Minister
will not defend his counterpart in this
House”

Shri A. P Jain He does not need
any defence

An hon. Member: ! think he needs
defence.

Shrimati Renu Chakravartty: 1 do
not think any explanatory statement
13 needed He has, in his statement
to the Press, said that he did not deny
that. Not only that. I can quote our
hon. friend Shri A. K Sen, the Law
Minister. He said that there was not
very much of hoarding over there.
We know that today the position is
that the amount that has been hoard-
ed is more than what was stated at
the first instance even by the Food
and Agriculture Minister of my State.
We know what has happened after
the Ordinance.

I hope the hon. Food Minister will
note this In Midnapur there was a
hoarded stock of rice. Some say it
was even 20 lakh mds. in the 85 mills
of the district In June, 1957, the
Mill Owners Association did offer to
give 4 lakh mds of rice at Rs. 15/- if
the Government would supply wagonas.
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When Shri Sarju Roy, MULA.
asked on the floor of the Assembly,
our Food Minister remained silent.
When the Ordinance was promulgat-
ed and the hoard was seized, it was
found that in the whole district there
were only 1 lakh mds. which were
available It is in the papers and
nobody has refuted it. The Ananda
Bazar Patrika has given details as to
how the hoards are slipping out even
in places where they have been freez-
cd. This is a matter which is of con-
cern to the pcople of Bengal because
the Ordinance itself says that there
was some stock hoarding. Today we
know that they have all gone under-
ground and the Government machi-
nery is all corrupt and it is not able
to check it

In the statement that has been given
to us today we find certain remarks
made which show that Government
itself has realised how much corrup-
tion there is and what is the state of
distribution in my State. The entire
history of the Supply Directorate has
shown that the atta that is put into
the Supply Directorate’s Wagons, when
it comes out, it is something €lse and
it is inedible. During the last 2
months people have said that the atta
you give from the modified ration
shops is impossible to eat. Then,
again, even that atta has not been
avajlable in the shops. When we
raised it with the hon. Deputy Minis-
ter of the Union Government, he told
us that he had given enough atta and
yet we find no etita there. So. this
is another question which has to be
resolved. We have seen the modified
ration shops. we have seen the fair
price shops and all these and we are
sceptical about this

Price too is verv important in this
respect because a large portion of the
peonle have lost the purchasing power,
e<pecially s0 in the districts. because
we have had drought conditions. And.
as the hon Minister himself has ac-
*nowlederd in his statement, at this
time of the vear. it is the landless
labourers. the poor peasantry and
cven others, even a part of the rich
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peasantry is being affected because
they have not been able to carry on
cultivation. Of special difficulty has

, been the fate of agricultural labour

and poor peasantry. The question of
giving relief has assumed great im-
portance. From the statement I find
that 25 per cent has to be earmarked
for relief.

There are very few modified ration
shops. The other actual factor of ob-
jective reality is that people who are
actually starving cannot buy because
of what of wherewithal and the ques-
tion of test relief has become very
important I have heard from some
of the villages in my constituency that
they are starving to the extent that
they are unable to get onc meal a
day. There are cases where people
have even sold their children. Such
extreme cases are there. The position
is very desperate. That is why the
question of relief is very important.

A few days ago, there was a re-
markable article in the Statesman
from Murshidabad. A reporter of that
paper went to one of the pawn bro-
kers and he said: “If I had enough
money, within three hours of the
opening of the shop, I could purchase
gold and silver worth Rs. 20,000.
Even after the floods people did not
part with their valuables. But, since
June this year, the position has gone
much beyond their power.” That is
the true position.

That is why I want to plead with
the hon. Minister. When he lays down
a polidy, he has to realise that a very
large part of the people in the dis-
tricts are unable to take the rice which
he is going to give through Govern-
ment rationing shops. That is why
the question of giving relief has as-
sumed so much importance, Even in
the city of Calcutta, the demand is
that it should be Rs. 15 per maund
and not more than that because even
there today the middle class and the
lower middle-class are unable te
purchase at higher rates than that.

On September 8, we find the price
of coarse rice is Rs 268 and that of
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fine rice is Rs. 83 per maund Our
biggest fastivals, the pujas are ap-
proaching. The children are waiting,
hoping that for these few weeks in
the year, they are going to enjoy.
Today, fine rice is selling at Rs. 83;
there has been an increase of Rs. 4
or Rs. 5 in the last one month in the
rationing shops. 1 find that there has
been an increase in the rationing
shops but in a large number of these
shops, rice is not available

As a matter of fact, I have got a
letter from my mother and she says
that for the last two or three days,
she has been going round and round
only to get some atta She says:

“We can purchase 1t at usual
rates. But, 1 am unable to get
even a hittle bit of atta and only
with a great deal of trouble I got
some from the chakiwala. But
that is so mixed that 1t is almost
impossible to eat it. But, what
can we do? We have to ecat this
inedible.”

This is the letter from my mother
which I got yesterday. If this is the
condition of my family, you can
imagine what the condition is in the
families of those who are unable to
buy from outside sources. This is the
position as far as Calcutta goes.

We have to give up the compla-
cency. When 1 heard Shri A X
Sen's statement yesterday and also
when 1 read the statement made by
Shri P. C. Sen, West Bengal't Food
Minister, I was amazed at their atti-
tude We are told that we are going
to get 60,000 tons of wheat and 20,000
tons of rice for Bengal. We are glad
that the hon. Minister has said that
he was giving all that the West Ben-
gal had asked for. We have to see
that pecple in the whole of Calcutta,
in the industrial belt get their rations.
Without that, it is not possible to
check the anti-social tendencies that
are continuing

All of us have been enumerated for
ration cards some two or three weeks
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ago. But, even today we have not
got the ration cards. Onh paper the
hon. Minister will be able to say that
50 many people have been issued
ration cards. If you check it up, you
will fiand how few are the people
who have got these ration cards.

The amount that has been stipulat-
ed here is nine ounces per day. That
is the central quota. But the total
quota which is to be given from these
shops 1s one seer of rice and one seer
of atta. This 1s completely insuffici-
ent. At least three seers per adult
should be given.

It has been stated that we are going
to have approved shops. But, how
are going to check these shops? We
have been told that there is going to
be a better system of inspectian ta
check the distributive machinery.
What is this overhauling of the distri-
butive machinery? Meanwhile stocks
are going into the b'rck market and
hoarders profit, People are suffering
What is the step we are taking. We
know how these hoarders have links
with many of the Ministers and that
18 why they are rushing and are cir-
cumventing all the laws.

Consumers’ resiftance 1s sought to
be built up by means of publicising
the prices and in some other ways. 1
want to say this. Let the names of
the firms and individuals who have
stocked rice and from whom they
have been seized and also the names
of firms for which advance had been
given against stocks of rice be made
public. If there is any hoarding, let
stern measures be taken against them.
The Preventive Detention Act which
has been used against poli-
tical parties be used, as long as it is
on the statute book, against such peo-
ple It has been said that it is going
to be used against anti-social people
Let it be used. Let us not hear from
the mouths of Ministers that there is
no hoarding.

I there is no hoarding, where have
things gone? We have rice; we have
atta but where have they gone. Even
today, people of Bengal are suffering.
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“The prices have not gone down in
ite of the efforts of the Union
ister. We are not yet safe; the
position is bad and with all the steps
taken by the Government till now,
it has gone from bad to worse. We
have not been able to tackle it.

The question of relief is of fore~
most importance. If the hon. Minis-
ter is hopeful about the aman crops,
1 want to disillugion him. Even in
those districts where we have got
aman crops, not more than 25 per
cent of the crops will be there and
unless new steps are taken and new
loans are given—it again depends up-
on the whims of the State Govern-
ments—I am afraid we cannot depend
upon the aman crop. That 1s why 1t
13 2 long-drawn out agony through
which we i1n Bengal are going to pass
through and that 1s why the State and
the Union Governments and the peo-
ple should co-operate to eliminate
corruption, hoarding and other mal-
practices prevalent which lead to
destitution, starvation and misery of
our people

Dr. R. Banerji (Bankura) Sir, 1
thank you very much for giving me
some time for c¢xpressing my views
in connection with the food situation,
especially in my own State of West
Bengal. It is causing a great head-
ache to the people and slso to the
Government. Otherwise, it would
mot have been possible to allow the
debate on this particular subject of
food so many times.

The policy of food, as 1s being fol-
jowed by the Government at least
this year, is found to be one of vacil-
lation. That vacillation began from
the very beginning and it is still con-
tinuing.

The position that has been created,
which could be called more or less
<ritical, in connection with food, es-
pecially with respect to my State of
West Bengal, 1 should say, can be
divided into different stages. The
first is a stage of, say, complacency.
‘Before March 1957 we were given to
understand that by the First five
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Year Plan we have produced enough
food and we have arranged for such
a large production that only a small
import from outside will be sufficient
for our consumption, and we need not
bother about food in the Second
Five Year Plan, simply we should
direct our attention for industrialisa-
tion of the country. That complacen-
cy was not only in the Government
but it as also there in the public.

in West Bengal

Within a short time, after March or
Apnl 1857, the bubble of complacency
exploded, and it was found that food-
grains were neither easily available
nor were they sold at prices at which
they used to be sold before, As a
result, there was a sort of demand for
food. Then the Central Government
vis-g-vis the State Governments came
forward with statements that we are
not in dearth of food and that we can
supply any amount whenever neces-
sary. This may be called the stage
of assurances. But these assurances
either from the Stste Governments or
from the Central Government did not
bring down the prices, and the prices
went on soaring. There were many
deputations and representatives met
the Central Food Minister. Further
assurances were given then that we
would be able to meet the situation.

But, within a short time people
used to be given advices, especially
in my State, that they should change
their habits, that they should switch
on from taking more rice to partially
taking wheat and partially rice. When
this statement came out, practically
speaking, the price of available rice
became very very high, and this high
price was beyond the reach of many
people. This produced an agitation.
There was agitation amongst the peo-
ple who were not getting rice, agita-
tion by the people who were interest-
ed, or who were having vested interest
over the food policy, and it was even
made a sort of a political issue. As a
result the agitation wis very large.

1t was always stated by the differ-
ent parties, and even by
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Government, that it is the hoarders
who are responsible for making food
not available to the people or making
thewr price very high. As a result,
practically speaking I should say,
Government was made an easy prey
to these kinds of statements. It was
actually believed that there was a
large amount of hoarding of food. At
least I should like to say that I was
given to undcrstand in the area in
which I was living that there are
lakhs and lakhs maunds of rice which
are being hoarded either by the mill-
pwners, or by parties taking advances
from the Reserve Bank etc, or by
people who have earned a lot in this
profession and they have been keep-
ing large quantity of food away from
the market.

The Government, without taking
into consideration all the facts that
were put into circulation, also believ-
ed in these statements and went on
with the Bill for seizure of the essen-
tial commodities etc. Actually, when
the secizure came in, they found that
in Calcutta they could not even get
sufficient quantity of food to supply
the needs of Calcutta for three or
four days. In the district towns it
was not found to mect the demands
of a day even. But this seizurc
caused a great unrest. That unrest is
still continuing because of the absence
of a determined policy on the part of
the Government and the existence of
the same vacillating spirit.

Why? Because as a result of the
seizure of stocks what has happened
is that the mills are practically closed
They are not purchasing paddy. The
producers might have a certain
amount of excess which they would
like to sell away before the next har-
vesting season. But there are no buy-
ers. The millowners are not inclined
to buy. They say, we do not know
actually what the intention of the
Government is, what price the Gov-
ernment is going to fix. As a result
of that the growers have got a cer-
tain amount of excess which are re-
maining with them. The millowners
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are not purchasing any paddy and
they have practically clogsed their
mills. Consequently the people are
not getting rice. The consumers are
feeling difficulty in getting rice. They
are paying very high prices. That is
why 1 say that the same vacillating
policy of the Government in connec-
tion with food is still continuing as
it is, which began in the beginning
of 1957.

Today I have heard the hon. Minis-
ter has made some statement in con-
nection with the supply of food to
West Bengal, so many thousands of
tons partially in wheat and partially
in rice. Whatever it may be, I am
sure, it might be very well distributed
or may not be very well distributed
in Calcutta, in the rural areas the
distress and suffering of the people
is immense. I can tell you that rice
is never bemng sold below Rs. 23 a
maund in any district. Of course, the
Government has opcned a few fair-
price shops. But the quality of rice
that is being supplied there is not fit
for human consumption, it should be
called ‘cattle fodder’. I am sure even
the cattle will feel shy to take that
rice when it is boiled. As a result
of that large quantity of food which
is available to the poor people is sold
at the rate of Rs. 23 a maund. You
can just imagine the fate of the poor
people during these days when rice
is sold at Rs. 23 a maund, when there
is so much scarcity and inflation in
the country. Test relief works are
going on. A man employed there is
only expected to get Rs. 1j4|-. A
couple working together simply on
earth digging or some such thing, if
they have four children and for

. Rs. 1-4-0 if they get 1} seers of rice

at the rate I mentioned, is it sufficie
ent for 24 hours to keep six souls
alive? Of course the Government
will always deny starvation deaths,
but it is undoubtedly causing mal-
nutrition. In spite of the fact that
there are certain stocks still left withr
the growers, the mills are sitting
idle and large quantities of rice can
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still be madae availadble in the market,
as a result of the seizure that is not
made available,

Another effect that the seizure of
foodgrains has produced is that, pru-
ctically, the Government has been
compelled to accept a higher price for
food than 1t was prevailing in the mar-
ket. Practically speaking, it has com-
mitted to pay at an average of the
last three mopths’ market price which
comes to Rs. 22 or Rs. 21-8-0 a maund.
That has also become another hard-
ship to the consumers, and the Gov-
ernment is not 1n a position to supply
them in large quantitics

Therefore, my humble prayer {for
the rural people 1s that the Govern-
ment be reguested to go in a planned
way from the very beginning. With-
out Jepending on hearsay, without
simply depending upon  calculation
with pen and pencil by the officers
the Government should actually try
to find out what 1s the production 1n
the different States, and what 1s the
production 1n the whole country,
what will be the expected pro-
duction, what 1s the actual produc-
tion, what will be our rcquirements
and how much we will be required
to import Without doing these things
in a proper and dctermined way, this
type of wvacillation is causing much
hardship to the people in the rural
areas. My friend Shrimati Renu
Chakravartty just now said that her
mother is not getting flour. That is
in Calcutta. I can say that hundreds
of people like that in rural areas are
not getting rice, and the rice that is
made available at the fair-price shops
is uneatable.

Mr. Deputy-Speaker: The hon.
Member should try to conclude now.

Dr. R. Banerji: Thank you very
much, Sir. More than that I have got
nothing to say.

Mr. Deputy-Spesker: Shri T. K.
Chaudhuri: I would request the hon.
Members to condense their remarks
within ten minutes.

Shri T K. Chaundharl (Berham-
pore): Mr. Deputy-Speaker, 3 few
woeks ago, while participating in the
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discussion on another subject relating
to West Bengal, | had the c.casion to
call West Bengal, a Godforsaken pro-
vince. I cannot refer lrere to the State
Government, but so far as the Central
Government i1» conceined, atthough we
are aware that the Cenual Food
Minister has been active 1ecently in
the matter of meeting the situation
in West Bengsl, it has been our mis-
fortune that somehow or other the
woes of West Bengal are not noticed
here.

I will give you some instances from
the Address of the President to Par-
lhament. There, the food situation
and food scarcily in three or four
States were mentioned. But unfortu-
nately m West Bengal we had an un-
precedented flood last year; we had
drought. All the four successive crops
including  the ran crop this year
failed, but our food situation, our diffi-
culties, failed to find any mention In
that Address. Of course, when we
brought that to the notice of the hon.
Food Minister, he met us, the Mem-
bers of Parliament from West Ben-
gal, in an informal mecting. He did
that a second time, also, but we can-
not say that these confabulations have
brought much result,

in West Bengal

The speaker who preceded me sug-
gested by way of reference to the
complacency of the Government. I
fail to understand, the responsibilities
of these governments for maintain-
ing the supply of food in the country
being what they are, how they could
remamn complacent to the series of
misfortunes that have overtaken West
Bengal One of the main factors in
the situation is that they have always
depended upon certain paper calcula-
tions. 1 tried to bring certain facis -
to the notice of the Government, but
unfortunately I do not know what has
happened with regard to my sugges-
tions. Originally and even early this
yvear, the food situation in West Ben-
gal was acute, but not what it is to-
day. There was actual fajlure of
crops in three districts Murshidabad,
Nadia and 24 Parganas and even in
these three districts, there were limi-
ted regions, pockets so to say, which
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were affected by drought or floods,
and if supplies could be rushed to
these places in 4ime, then perhaps we
would not have witnessed the scenes
that we are witnessing today.

Language fails to descnibe the
misery that is stalking West Bengal
both in the countryside and even in
urban areas. I would refer to one
case recently in Calcutta where hus-
band and wife were found soliciting
for selling the body of the wife. They
pleaded in court that they had no
other alternative and they were star-
ving for several days. I would request
the hon, Minister and every Member
in this House to go through the judg-
ment that was given in that case by
the magistrate of that court. Not only
is this an isolated case. The hon.
Minister has referred to the question
of refugees who have not been rcha-
bilitated. Do you know what is the
actual position of refugees in Sealdah
Station today? How many people are
dying every day? | made that state-
ment sometime ago and it was chal-
lenged by the hon. Minister of Rehab-
ilitation that my statement was not
correct. Every paper published the
facts on which my statement was bas-
ed, Papers publish photographs. We
fajl to understand what are the
avenues and what are the ways in
which we have to bring the facts of
our misery before the Government.
There is sheer starvation. 1t is no
longer a shadow of famine
Famine is stalking round the
countryside in the three districts
which he has mentioned—24
Parganas, Nadia and Murshidabad. I
hope our friend Shrimati Ila Palchou-
dhuri will presently describe the con-
ditions in Nadia. In all these three
districts, it is not merely distress; it
is not merely scarcity or acute food
condton; it is real famine, full-scale
famine and starvation by death that
is actually prevailing. That is why
I fmplore the Government not to rest
satisfied with supplying what requi-
sitions the West Bengal (Government
have made. They have their own
agencies; they have thelr own respon-
sibilitles. 1 am not comcerned here
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with what the West Bengal Govern-
ment is doing or not doing. But I
think, although I do not know whether
the hon. Minister will agree with me,
that this Government, the Central
Government, has also a respansibility
for keeping up supplies there at least
to see that people get food and that
food is made available to them. That
is what we can expect and we hope
that they will do it atdgast. That is
their responsibility under the Consti-
tution, at least that is as we have
understood the Constitution.

Far be it from me to hold out any
threats. But let nobody understand
me amiss. The situation is really
much more serious than the govern-
ment think. Already isolated instan-
ces of food riots have occurred and
people will not this time submit to
these hardships quietly. This much
at least I am very certain of. I would
implore upon the Minister to realise
this. I from this side can speak on
behalf of my Communist friends and
of all Opposition parties in West Ben-
gal; particularly, all of us—not only
in the Opposition benches—every
Member of Parliament from West
Bengal belenging to every party
will be prepared to co-operate
with this Government and with the
State Government to find a solution
for this problem. The situation is
much more gerious than what we find
described here in the statement. I
would implore upon the Government
to take note of that fact.

Shrimati Ila Palchondhuri; (Naba-
dwip): Mr. Deputy-Speaker, when
the Calling Attention Motion came up
before this House and the names were
stated, it would have been realised
that thigs is a question that has crossed
all party barriers, and where West
Bengal is concerned, as the hon.
speaker opposite just now said, I
think all parties and everybody in
West Bengal will be prepared to co-
operate with the Government to tide
over the serious situation.

Before 1 come t0 my own particu-

lar constitusncy, I want to put one
or two pointzs to the Minister. When
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we think of prices, there are two as-
pects about food prices, we have to
comsider, food prices as received by
the grower and the food prices as
paid by the consumer. In India
these two prices fluctuate with a big
margin and very often, the grower
does not get as much as the consum-
ers pay. So, the Government must
find a way to have some sort of sta-
bilisation of the prices. We find that
the poor peasants do not have money
to buy the wherewithais of life and
the consumers also have been put to
great disadvantage, having to pay
as much as Rs. 27 or Rs. 28 per maund
for rice. Even in my district in
Nadia, in the very place I stay, name-
ly, Swarupgan), a few days back the
price of rice rose to Rs. 27 per
maund.’ In spite of the fairprice shops
that have been opened by the Gov-
ernment, the people are badly in
need of relief in West Bengal

15 hrs.

After the Food Mimster’s visit to
Calcutta, we were very happy to
hear that 80,000 tons of rice would
be made available for West Bengal.
But I want to submit that not only
the fairprice shops be opened, but
relief must be given, because we
cannot really depend on the aus and
amagn crop that we are hoping for.
There is a saying in Bengal that it
1s only when “Lakshmi comes into
the house that we can be sure of
her”. This year we cannot be sure
of Lakshmi at ail. She 15 crying in
the flelds of Bengal and 1 do not
know how we can bring her into our
homes. In rural arees of Bengal, the
price of rice has to be brought down.

In small district towns where you
have opened a certain number of

fairprice shops, my suggestion
is  you open more fairprice
shops in the interier, so that

the stocks taken away from the small
district towns are not again deplet-
ed, becaupe the small district popu-
lation is put to a great deal of hard-
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today that practically a crore of re-
tion cards might be made available.
Already there are some thousands.
The figure goes into astronomical
numbers. I would like to point out
that although ration cards are avail-
able, there is not the money to buy
the rations. All these ration cards
may be there, but what good is the
ration card if I am not able to take
the rice at Rs. 17-8-0 a maund and
wheat at Rs. 15 a maund and if the
money 1s not there to buy it at that
price? 1 will give you one example.
Of course, it is from a communist
paper Swadhinta, but it happens to
be true, which is not always the case.
But I know the district myself and so
I corroborate their opwmnion that in
Swarupganj union itself, which is a
unjon of about 16,000 people, ration
cards have been 1ssued, but about
half the number have not been able
to take any rations on them. Actual-
ly speaking, only 5,200 people have
been able to take the rations on
their ration cards and the rest
10,400 have not been able to take
rations at all. So, that means that
they are practically on a very low
subsistence level, and that would ap-
ply to 70 per cent people of Nadia.

Of course, the paper has also put
n some extraneous matter which
really cannot come into the picture.
I come from that district and my
coming from that district can only
have that effect that 1 can bring this
position to the notice of the hon.
Minister. I hope that my name being
put “into that column will have this
effect that the Minister will take note
of the fact that the ration cards might
be there, but the money to buy the
rations 1s not in the hands of the
rural population. So, up to
December you must continue your
test relief work. Relief work must
go on in spite of every kind of ration

tons of rice have been promised and
Ihopeallthehelpthntthec.mtn
<l

the rellef quuﬂm must really "be tn
the Centre; relief should
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not be stopped, because it is only on
that slender thread that the life
of the rural population of West Ben-

gal is hanging today.

It 13 really true that the dire want
is rice in West Bengal. If you look
at the faces of the peasantry and
their emaciated bodies, you will
know that ration shops and ration
cards cannot help them, because
there is no money in their hands. 1
will alsc pose a long-term policy to
the Minister. Although irrigation
projects are there, the common pea-
sant has never felt the effect of it
He has never been able to take any
advantage of the irrigation tucilities.
Therefore, I would say that the
D.V.C. and other project waters
should be available for the next three
years without any kind of cess or tax
to convince the peasant that it is do-
ing them good. Unless that is done,
I do not think we can increase the
production and increasing production
is the only way in which one can
ultimately tide over this situation.
Also, there should be quick carriage
of things like vegetables and fruit
crops, apart from foodgrawns, be-
cause it is only by these crops that
the peasantry will get a little money
at least in their hands to utilise the
ration cards that have been made
available to them.

In West Bengal today the dire
necessity of carrying on relief work
cannot be over-stressed. I hope that
the Minister will consider these as-
pects and see that West Bengal does
not really have a repetition of the
1943 famine. As my hon. friend,
Shri T. K. Choudhuri, has said, it is
true that there have been small food
riots. I have myself been confronted
with 400 or 500 people standing
ready to loot any food lorry that
went by. It was only after much
persuasion and many promises by
the District Magistrate and myself
that they were persuaded to go back
and the lorry was not looted, But
these things have started happening.
It is something that the Centre and
the State Government must take
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note of, join hands and co-operate
in every way to tide over this aitua-
tion. 1 am sure in this respect there
will be no political barriers and 1
hope every co-operation will be
assured from &}l political parties to
tide over this great crisis in West
Bengal and save the people.

Shri Ghosal (Uluberia): Mr.
Deputy-Speaker, of ¢course, I am not
going to describe the misery of West
Bengal and the food scarcity there,
because the previous speakers have
already described it. Only the root
cause why the people of West Ben-
gal came to the threshold of this
situation has to be taken into con-
sideration.

First of all, the defect was in the
jugglery of statistics, because from
the month of May, we have been
hearing in this House that there is
sufficient production of food and pro-
duction has been so much that there
is no reason for any apprehension
that there would be food scarcity
anywhere in this country and if in
any part there is scarcity, food can be
rushed from the Centre. If that was
the position, we do not know why
for this long time we have been hear-
ing complaints about food scarcity in
West Bengal and why so long no
steps were taken by the Centre, so
that this situation could not have
happened in West Bengal. For that,
the statistics on which our hon. Food
Minister depended should be re-
examined.

When the hon. Minister went to
Calcutta and addressed a meeting of
Congress workers, he admitted that
now there was food shortage not
only in India, but he advised them to
loock to the world food shortage.
About a few months ago this was not
admitted by him. That has to be
looked into. Only because of that
self-complacency this situation has
been created and West Bengal s
now on the threshold of famine.

As regards immediate relief, 1 beg
to submit that the test relief should



13609 Food Situation
be immediately rendered to the peo-
ple of these districts, namely, Mur-
shidabad, 24 Parganas, Nadia and so
on. The cultivators in all these
places should be immediately given
loans, because the rains have been
delayed and now they are going to
sow the seeds. All sorts of loans
should be given to them, so that they
can cultivate their land at this late
stage. It should also be seen that
these people from the villages do
not rush to the streets for dying on
the pavements.

Regarding blackmarketing and
hoarding, we were assured that the
Reserve Bank has issued orders that
no advances should be made to the
traders for hoarding of foodgrains.
But the West Bengal Government has
issued a statistics and from it it is
found that the advances have not yet
decreased but have increased. 1
am quoting from page 4 of “Facts and
Figures about West Bengal's Food
Problem”. It reads:

“Early in June this year, the
Reserve Bank issued a directive to
all scheduled Banks in the coun-
try to the effect that in respect
of each credit limit and advan-
ces against the security of food-
grains, a margin of not less than
40 per cent of the value of the
foodgrains should be maintained
and that Banks should maintain
an aggregate level of credit
against foodgrains in such a way
that by July 12, and in every
week thereafter, the level will
be in respect of paddy and rice
not more than 66-2|{3 per cent
and in regard to other foodgrains
not more than 75 per cent of the
level obtaining in the correspond-
ing week in 1956. The Reserve
Bank further instructed the Banks
not to sanction any fresh credit
limit to any party in excess of
Rs. 50,000 ageinst foodgrains, not
permit existing limits for amounts
below Rs. 50,000 against such
securities to be increased be-
-yond this figure. The Reserve
Bank issued this directive because
it thought that though advances
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against rice and paddy at the end
of April, 1957 were 84 per cent of
the April 1056 level, this April
1956 level was itself abnormally
high and advances against wheat,
gram and pulses which in April
1857 remained at the level of
April 1956, recorded a marked
increase in the first fortnight of
May 1957.”

So, the advances have registered an
increase and not a decrease. There~
fore, the Central Government should
instruct the West Bengal Government
to take serious steps so that the ac-
cumulated rice and paddy, which is
still in the custody of these boarders,

can be brought out in the market
for sale.
As stated by the hon. Members

who have preceded me, we are all
agreeable to co-operate with the
Government in tiding over this dis-
tress. But, &fter tiding over this dis-
tress, I would request the Food Min-
ister at the Centre, not to sit com-
placently with the statistics that
would be supplied to him by his.
office, but to go round and visit the
areas, sce the local leaders and de-
vise ways and means so that in fu-
ture such things do not happen,

Shri Barman (Cooch Behar-Reserv-
ed-Sch. Castes): I have read the
statement made this morning by the
hon. Food Minister and 1 am happy
for the last para of that statement,
wherein he has stated:

“Hon members will agree that
the West Bengal Government
have, for a considerable time,
been facing a very difficult and
complex situation.”

My complaint is just the reverse.
While we, who repPesent the public,
are trying to convince the Govemns-
ment—by Government I mean both.
the West Bengal Government and the
Central Government—that the food
situation is not heppy, it is acute and
it will be growing more acute as days.
.pass by unless timely steps are takem,,



13677 Food Situation

[Shri Barman]

we gre told that it is not so. So, I
am happy that the hon. Minister has
told the members of this House that
West Bengel had been passing
through a serious food situation for
a gonsiderable time past. Had this
realisation been a little earlier, a
few months earlier, it seems to me,
this situation would not have arisen
and I shall give you the reasons for
that.

In the 1943 great famine of Bengal
when, according to Government sta-
tistics, 35 lakhs of people died in the
streets out of hunger, we have seen
,one thing and that is, if tirnely action
is not taken, food prices go up, and
once they go up, with all its powers,
Government cannot bring them down.
Many of the members who have
spoken before me have stressed the
fact that food prices are not coming
down. Once the food price goes up,
it shall not come down because of
certain factors )

Every hon. Member and the Gov-
ernment will agree with me when I
say that whatever rationing system
there may be, whatever quantity of
rice may be sold threugh fair price
shops, 1t meets with just a fraction
of the demand. So rice will have to
be purchased from the open market.
It cannot be supplied by Government.
We cannot supply their full require-
ment and everyone cannot go to the
fair price shops. Now what happens?
Through the fair price shops and
the ration shops we  supply those
needy persons who cannot purchase
in the open market. We give them
just nme ounces, which is just
sufficient for a meal, not for a day. We
give him half ration. The rest of it
he has to procure, Whether it is
coarse grain or rice, whether it is
vegetables of even jungle herbs, he
has to procure it; we are not supply-
ing them. They have to purchase
them from the open market.

It has been stated on the floor of
the House by some members that the
rice that is supplied there through the
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fair price shops are not edible. Per.
haps thete is some exaggeration. But
there is truth in it Certain quanti-
ties of it are such that they are not
edible. Then, so far as Bengal is
concerned, unfortunately, if anybody
has got money, he will take to rice
at any cost. So far as other States
are concerned, those who are accus-
tomed to take coarse grains such as'
bajra and other graing and pulses, i¢
those grains are not available, they
will take to finer grains. But, so far
as Bengal is concerned, it is unfor--
tunate that they stick up to rice
though the hon. Minister has stated
that they are taking to wheat gra-
dually. But we have seen even dur-
ing the 1943 famine that even if rice
i3 not available, they will never take
to other grains.

Then there 1s another difficulty.
Government can only supply a frac-
tion of the needs of the population,
whether 1t 1s rice or wheat or any
other grain. The rest they have +to
purchase from the open market. Once
you introduce fair price shops and
rationing, the climate of scarcity at
once starts and the hoarders won't
sell their stocks unless they get
higher prices. Gradually, the prices
go up. So, what I am contending is
this. If Government had been anxi-
ous early and if they had studied the
situation and made a proper assess-
ment of the whole situation,
given ration cards to those peaple
who are needy and who wiil have
to go to fair price shops some day
and not try to meet the situation after
the acuteness has developed prices
would not have risen so high.

In this report we find that Govern-
ment is contemplating—it is also said
that the West Bengal Government is
just studying the situation—to in-
crease the number from 77 lakhs to
one crore. But they are not doing it
now. I do not know whether they
have any difficulties of supply. But
if Government have got the supply,
as they profess to have in this report,
they should not lose time until the
situation becomes more acute, because
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et will lead to further increase of
the price of rice in the open muarket.

My complaint is that Government
perhaps thought that the situation in
West Bengal so far as food is con-
cerned, is not so acute, while we
from our own experience knew
months before that the situation was
.becoming graver and graver. I fail
to understand one thing. When we
approach Government they say there
is no fear, there 15 enough stock; but
.if there 13 enough of stock why are
not adequate arrangements made in
timc so that the situation does not
become acute. I do not wish to reite-
rate the statements that have been
made by other Members on the floor
of the House, but we are getting re-
poris 1n the newspapers of the things
which we actually experienced at the
time when the Bengal, famine was
approaching In the course of a week
the price of rice at Calcutta went
up from Rs. 7 to Rs. 14. That was a
peculiar situation and after that it
could not be brought down. That 1s
a factor which I want Government to
be cautious about even at this late
hour.

It is hoped that in December the
lean period would terminate. But we
shall have to watch the situation and
feed those who are in want of food
and who have to purchase from the
market the whole of January. So far
as Bengal is concerned the qus crop
has practically failed; it is just a frac-
tion of our rice crop. Until the aman
crop comes to the market this acute
situation will continue and these lean
months will continue,

I do not wish to say anything more
I would only request Government
now that they are consclous of the
acute siiuation that is developmng in
Bengal they should be prepared to
meet it and not just wart and see how
things shape. Once the situation in
Bengal is allowed to develop to an
acutc stage things will become more
and more tense and it will be very
difficult for Government to tackle it.
I apprehend as Shrimati Ila Palchou-
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dhuri said—the situation will not be
so easy as in the last famine of 1043,
but it will be a grave and serious one.

Mr. Deputy-Speaker: 1 find some
hon. Members are trying to rise.
Under our rules when a discussion is
to take place previous notice has to
be given by the Members who wish
to take part

Shri Pramathanath Banerjee (Con-
tai): Hon. Members who have preced-
ed me have given the House an idea
of the food situation in Bengal. The
hon. the Food Minister hag himself
admitted that the food situation in
Bengal is bad and he has kindly pro-
mised that he would supply us food
so that Bengal may tide over the bad
situyation.

I only wish to draw the attention
of the hon Food Minister to the ex-
periences that we got in the last
famine situation 1n 1943. At that time
rice or paddy was not wanting in the
market, but it was the high prices
that made it difficult for people to
buy 1it. I am afraid of the situation
that we met with in 18943 recurring
this year Whatever food stocks the
real agriculturists have got willi be
requsitioned and poor people will not
be able to get food for want of money
and for want of purchasing power in
their hands.

In 1943-44 there were many large
hoarders of food. The hoerders were
crafty and they used to conceal their
hoards in such a manner that it was
dufficult for Government tao find out
the hoards of food. They accumu-
lated so much of money that some of
them were worth Rs. 30 lakhs or
Rs, 40 lakhs Such people conceal
stocks and sell their stocks at high
prices. At that time I know paddy
was being sold at Rs. 26 per maund.
In the constithency from which 1
come, Contai sub-division, paddy is
being sold at Rs. 17 or Rs. 18 a maund.
The rice that is being supplied from
the fair price shops is so bad that it
is not fit for human consumption. 1
would request the hon. Minister to
see that people are not allowed to
hoard stocks to sel] them at exonbi-
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tant prices later. I have information
that every week the price of paddy
is rising up, because the supply of
food to the fair price shops has not
been regular. Though the rice is
had poor people go to the fair price
shops, but do not get food sometimes.
The rice received by the fawr price
shops lasts only for a week or ten
days and for abdut a fortnight the
shops are left without any stock
whatsoever.

This sort of thuigs should at once
be stopped, so that there may be a
regular supply of rice, whether good
or bad. That is the concern of the
Government. but it must be kept in
the shop.

There 1s another class of persons
who are the middle class persons.
They have neither paddy in their
house nor money in their pockets.
‘These persons are very hard hit, and
I think Government should make
some arrangement of giving loans. so
that they may get food with the help
©f those loans.

Other things have been referred to
by my friends and I do not wish tc
dilate upon them. I have spoken on
some matters on which 1 feel much
concern, and I hope the hon. the Food
Minister will see that the people of
Bengal do not die of starvation.

Mr. Deputy-Speaker: Mr. Guha

Shri Sadhan Gupta (Calcutta-East):
May I make a request? If the list of
persons who have already given their
names i8 exhausted and there is still
time, then the technical objection
may be waived and the others might
be allowed to speak.

Mr. Deputy-8peaker: That will be
waived if there is such a situation.

Shri A. C. Guha (Barasat): Mr.
Deputy-Speaker, Bir, the hon. the
Food Minister made a long statement
this morning on the floor of this
House. I am sure every Member
from West Bengal must have read
this statement carefully. I can see he
has tried to meet the situation as far
as {t goes by the supply of foodgrains
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as demanded by the West Bengal Gov-
ernment. But 1 am sorry this state-
ment does not contain any reference
to some very relevantand important
matters on which I am sure every
Member from West Bengal would
like to have some assurance from the
hon. Minister.

It has been almost openly admitted
that the foodgrains supplied to the
fair price shops were finding their
way to the black market and corrupt
practice was rather the regular fea-
ture in the fair price shops than being
exceptions. 1 do not know what as-
surance the hon. Minister can give us
that the foodgrains that he will now
be supplying for the ration shops or
fair price shops will not also find their
way into the black market and that
there will not be any profiteering
through corrupt practice with these
foodgrains whigh he may be able to
supply to the West Benga! Govern-
ment.

1 think his statement 1s lacking in
another important matter. Last year’s
production of rice in West Bengal is
43 lakh tons, which is about 2 lakh
tons more than the previous year. It
may be said that not only West Ben-
gal but the whole of India had almost
a record production of {foodgrains
last year. So it is somewhat enig-
matic to be told that with that record
production of rice ;n West Bengal
there is so much scarcity or there is
so much high price prevailing in the
market. His statement does not give
any explanation for this.

The hon. the Food Minister would
recollect that on many previous occa-
sions he has stated that there must
have been some hoarding, and hoard-
ing may be at three levels—with the
primary growers, with the middlemen
or trades and with the mill sowners.
Recently, the mill-owners have ex-
posed that there is not much food-
grains hoarded with the mill-owners
of Calcutta. It should be realised
that that is less than even one
week's consumption for the people
of Caleutta. And I think into the
bargain, the trade channel has more
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or less been blocked. We find. also
-demonstrations being led by the col-
Jeagues of Shrimati Renu Chakravart-
ty, of the ricc mill workers asking fog
work and food. Naturally, if the rice
mills cannot work, about fifty or sixty
thousand workers go idle. I do not
know how the Central Government
-could have agreed to this step with-
out being sure of the stockthat they
might have been able to seize. In this
matter I do not like to be very reti-
culous in criticising the Government,
but yet I should say that was not
a wise mcasure taken by the Gov-
smment

To come back to my point of hoar-
-ding if there is no hoarding with the
mill-owners, Governmnet should find
-out what is the position with the other
wwo sectors, namely the middlemen
and the farmers The Act passed by
this House recently has apparently
been defective. Only vesterday or
the day before that, 1 thunk, the Act
was amended to a certain extent to
meet the situation created by the
seizure of rice from the Calcutta rice
mills. But the main defect in this Act
15 about the fixation of price of the
rice seized. At that price I think it
would be practically impossible or
imprudent on the part of the Goven-
ment to seize the rice. At one stage
U know the traders who were unpor-
ting rnice from the other States were
rather eager that the rice lying at
the railway station might be seized by
the West Bengal Government. If the
Government are determmed to take
a step, the step should be effective.
Even now I think the Act should be
amended.

Professor Ranga has arrived just
now, and I know that he will very
much resent the idea of seizing rice
from the farmers. But if it is within
the information of the Government
that big farmers have stocks of rice
hoarded with them, then the Govern-
ment should go even to that length.
I think the hon. the Food Minister
gave an assurance when that Act was
passed that no grains would be seized
from the farmers. that is from the
primary growers I do not like them
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to take any hasty step, but if the
Government have any idea that there
is some stock of hoarded rice with
the farmers, I think Government
should not hesitate to take that step.

Sir, food situation in Bengal has
developed 1nto a serious crisis and also
a national crisis. It should be tackled
with determination and as a national
problem. The hon, the Food Minister
has made an appeal in the last sen-
tence of his statement. He has said,
“It 1s hoped that with the co-opera-
tion of the people, who seem to fully
realise the difficulties of the situation,
undue suffering will be avoided”, But
I feel that before the Food Minister
can ask for this co-operation on the
part of the people, there must be on
the side of the Government a con-
certed and determined action, [
am afraid, 1n this very serious
matter, there is a sort of split think-
ing within the ranks of the Central
Government and between the Central
Government and the State Govern-
ments. It required the Prime Minjs-
ter to write to the Governor of the
Reserve Bank to realise the serlous~
ness of the situation created by the
Scheduled Banks giving advances to
hoarders to hoard rice when prices
were rising 30 high. Why should it
require the Prime Minister to draw
his attention? Advances against rice
went up to Rs. 23 crores, very much
more than it was last year. The
Reserve Bank's instructions were
being flouted by the Scheduled
Banks. How can they dare do that?
If the Government were Treally
serious in this matter, in this crisis,
there should not be any split think-
ing within the ranks of the Govern-
ment or other agencies operating on
behalf of the Government. s

I appeal to the Food Minister that
he may take a determined measure.
I do not say that every measure will
be correct. Nobody in this House can
give a ready-made formula. Whatever
step he may take, that step should,
to some extent, be knave-proof. It
may not be fool-proof; it should be
knave-procf as far as possible. The
measure passed in the last session
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sbout essential commodities was not

effective.

You have already rung the bell I
should try to conclude my speech.
Just on the eve of the hon. Food
Minister’'s visit to Calcutta, the
Calcutta papers published some
stories that the Central Government
have not given adequate help to the
West Bengal Government as regards
the supply of focdgrains. There was a
deflmite suggestion that the Central
Government have failed to meet the
requirements of the West Bengal
Government. I think that was in the
form of a present to the food Minister
when he would arrive in Calcutta.
I would like some categorical state-
mant from him that there was no
difference of opinion between the
Central Government and the State
Government as regards the supply of
foodgrains. -

I think I should now conclude with
one word. Repeatedly there have
been references in the papers to
scenes of 1943. I wish those things
should not have been repeated
Scarcity, a Government can meet
But. if a scare is created, it is not
possible for any Government to meet
the situation. Somehow or other.
every attempt should be made from
all sections of the people to avoid a
scare being crecated. No reference to
the 1943 famine should be made.
That famine was styled even by the
Statesman as a man-made famine, It
was part of the war strategy of that
Government. But, the nation should
have this confidence in this Govern-
ment. Errors, this Government may
have committed. But, this Govern-
ment has not and cannot have any
purpose or any intention of creating a
famine and it will do its utmost to
prevent a famine or anything of
1943 scenes recurring.

Again, coming to the statement....

Mr. Deputy-Speaker: The hon.
Member must conclude now. After
saying one word, he cannot go to a
new point.

Shri A. C. Guha: He said about
the supply of foodgrains 1o West
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Bengal. Nothing has besn mentibned
about the prices, whether he has
been able to bring down the price
and whether he expects that the
prices will come down within the
reach of the West Bengal people in
the near future before the Puja and
whether the reduced rates will be
maintained till the aman crop.

Mr. Deputy-Speaker: The hon
Minister. Shri Sadhan Gupta has been
pushed out, I am sorry.

Shri A. P, Jain: I propose to con-
fine my remarks to the points raised
in my statement this morning. The
debate today has covered a much
larger area. Within the short com-
pass of time at my disposal, it will not
be possible for me to cover all this
ground,

The hon. Member Dr. Banerjee has
accused both the Government of India
and the West Bengal Government of
complacency. It is easy to make a
charge. Last year, when there was a
flood, I personally went to West Bengal
and I covered a large part of the area
which was affected by the flood. We
gave all the assistance that was need-
ed by the West Bengal Government
Subsequently, during the course of this
year, my Deputy Ministers have been
to West Bengal twice. I have also
visited West Bengal once in order to
study things on the spot. I dare say
that the West Bengal Government has
no complaint about the supplies which
were made to the West Bengal Gov-
ernment.

We have never concealed the situa-
tion. If one reads my statement made
this morning, I hope he will agree with
me that I have not minimised the
difficulties of the situation. I have ad-
mitted that there are difficulties of
stocks. I have also said that the prices
are ruling high. I have not concealed
the facts. I have not concealed that
there are defects in the administra-
tion, in the distribution of food.
Part of the food has gone to the black
market. 1 have also stated the steps
which 1 propose to take. I have also
sought the co-operation of the people
of West Bengal, consisting of various
shades of opinion, political parties.
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I am very glad that the hon. Mem-
ber Shri T. K. Chaudhuri has offered
co-operation. So far as I am concern-
ed, I can promise here on the floor of
the House that any co-operation com-
Ing trom any section of the people will
be welcome to me. I hope that would
be the same with the State Govern-
ment.

In considering the food situation, we
have to consider three points. Firstly,
availability of food, secondly, distribu-
tion machinery and thirdly, the prices
at which food is available. Hon. Mem-
bers will agree, as Shri T. K. Chau-
dhuri said, that there are certain res-
ponsibilities which solely belong to the
Centre, and others belonging to the
State Government. Not that I am go-
ing to dissociate myself with what the
State Government is doing. They
have been doing things with
our fullest concurrence and 1 am pre-
pered to shoulder responsibility for all
the good and bad things that the State
Government has done. Nonetheless,
situated as we are, working under a
Federal constitution, there are certain
responsibilities for which I am directly
responsible, and there are other res-
ponsibilities about which 1 am res-
ponsible in a vicarious manner.

So far as direct responsibility is con-
cerned, the Centre, to the best of its
ability, subject to the overall stock
position, is responsible to make ade-
quate quantities available to the State
Governments. I have given the quan-
tities which we propose to make avail-
able to the State Government during
the period of the next three months. A
number of hon. Members have stated
that this difficulty is likely to continue
for another three or four months. That
is exactly what my statement covers.
What is the responsibility we have un-
dertaken? Are we or are we not in
a position to fulfll that responsibility?
That is the first question. I accept
that we are not in & position to supply
only rice to the West Bengal people.
The West Bengal people are rice eat-
ing people. But, they have been good
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enough to substitute wheat for rice in
a substantial manner. We hxve pxo-
mised to supply the West Bengal Gov~
ernment 80,000 tons of rice during the
next three manths, They have already
15,000 or 16,000 tons of rice with them.
I have undertaken to supply 68,000
tons during the next three months. We
have adequate stocks, more than 65,000
tons in our godowns in Calcutta. I
am confldent, come what may, that
we shall be able to place 65,000 tons
at the disposal of the West Bengal
Government.

I was hurt that some hon. Members
have made reckless statements about
the quality of the rice. I maintain
it iz very good quality rice. Hon.
Members who have made this state-
ment have either not seen the rice or
have made the statement in an irres-
ponsible manner.

Shri Sadhan Gupta: It may be very
good quality, but it may be that rice
is not available to the consumer.

Dr. R. Banerji: The quality of the
rice supplied is very bad. That is why
people have got to purchase it from
private sources, and the rates for the
private sources the Government has
not been able to fix.

Shri A. P. Jain: Has the hon.

Member seen it?

Dr. R. Banerji: I have seen it my-
self.

Shri A. P. Jain: I am prepared to
show that ... ..... (Interruption)

Mr. Deputy-SpeakXer: Quality will
not improve now by this discussion.

Shri A. P, Jain:... part of the rice
which we are supplying to Calcutts is
fine American rice which we bought
at about Rs. 32 per maund, and we
are issuing it at Rs. 20 per maund. It
is one of the finest qualities available
in the country. The other part is
either imported from U.S.A. or from
Burma which is the 1956-87 crop rice,
So, I am sorry that efforts have been
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made to condemn the quality of the
rice supplied. 1 am prepared to take
any hon. Members to my godowns and
show them the rice which we are sup-
plying.

Shrimati Renu Chakravartty:
The godown is all right, but in the
rice shops what is being given?

Shri A. P. Jain: I do not know how
within a few hours good rice is con-
verted into bad rice.

Shrimati Renu
Some mugic happens.

Mr. Deputy-Speaker: Do the
shops draw from the godowns or have
they any other source?

Dr. R. Banerji: When Burma rice
wag supplied, it was better. Now,
Qrissa rice is supplied, which 1s uneat-
able,

Chakravartty:

Shri A. P. Jain: That is a new thing.
Bengal has been always importing rice
from Orissa, and the same quality, 1.e,
part of the rice, is being supplied
from the Central godowns, but part of
it is also directly imported 1If the
directly imported rice was good, 1 do
not understand how the Orissa rice
issued from the Central godowns could
be bad. At any rate, I hold out a
challenge to any hon Member who
questions the quality of the rice to
come along with me to Calcutta, and 1
will show him the quality of the rice
issued (Interruptions)

Shri Sadhan Gupta: In the shops or
the godowns® Come along to the
shops. -

Mr. Deputy-Speaker: The session is
drawing to a close and the hon Mem-
bers have to go that side. The Minis-
ter will also take the trouble to go
there, and that can be settled So, why
should there be such an excitement? It
is not usual to throw out challenges,
and when several hon. Members are
challenging, what can the Minister do?

Shri A. P, Jain: Coming to wheat,
we have promised to give West Bengal
Government 60,000 tons of wheat dur-
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ing the next two months, and a some-—
what reduced quantity of wheat during
the month of November. was all’
the quantity asked for and we are
supplying it.

I know that there have been certain
complamnts about the quality of atta,
and I have taken good care to ensure
that in future the quality of atta
should improve. Certain sections of
the producers of atta were mixing it
with some bad stufl, but we have
now secured powers under the new
notification which has been issued,.
and I hope that the quality of atta
will 1mprove.

At any rate, so far as quanitity is
concerned, during the next three
months I have agreed to supply 80,0000
tons of rice and wheat to the State
Government, and so far as that is
concerned, the general concensus of
opmion among the Members of the
House 1s that that is a substantial
quantity which should meet the re-
quirements At any rate, that is al}
that the West Bengal Government asks
us to do.

Next comes the question of distribu-
tion. I accept there have been some
defects in the distributive macinery,
and some of the shopkeepers might
have substituted good rice for bad'rice.
That is possible. 1 am not going to
deny 1t I do not say that the
machinery was good; otherwise we
would not have taken steps to alter it.

Mr. Deputy-Speaker: At least the
Minister speaking should have a quiet
surrounding around him

Shri A. P. Jain: What have we done
to safeguard against it? We have pro-
vided that the approved shopkeepers
will not sell any rice other than the
rice which we supply them, that they
will not sell any wheat other than
the wheat which we supply them, and
that they shall not sell any atta except
the atta that we supply them. So,
that is the safeguard that we have
provided.

In order to eliminate the other mal-
practices which wete practised by the
fair price shops, we have now issued
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ration cards. Seventy-seven lakh
ration cards have already been issued,
and the West Bengal Government may
issue another 28 lakh ration cards. I
think with the closer supervision of
the distributive machinery, with the
introduction of the ration cards and
with certain other precautions which
we have taken, it will be possible to
eliminate the substitution of good pro-
duct by bad product.

A number of hon. Members have laid
considerable emphasis, and rightly too,
on the relief works, the test works
and other kinds of distribution outside
these approved shops. We have agreed
to supply the West Bengal Government
enough ration food, and we are supply-
ing them sufficient quantity to feed
another 25 lakhs of persons either by
way of free doles or through test re-
lief works or otherwise.

Shrimati Renu Chakravartty: Is it
25 lakhs or 25 per cent?

Shri A, P. Jain: Twenty-five lakhs.
Twenty-five per cent of one crore is
25 lakhs.

Although we have taken the respon-
sibility of feeding 125 lakhs of people
in West Bengal which constitutes more
than 40 per cent of the total popula-
tion, that is not a small responsibility
which we have taken, and that is all
that the West Bengal Government
wanted us to undertake.

As regards the price, hon. Member
Shri Guha complained that I had made
no mention of the price. We have
been issuing wheat at Rs. 14 per
maund and we have prescribed a cor-
responding price for flour, suji and
atta. The same prices will continue.
We have been issuing rice at Rs. 16
per maund, and together with the cost
of distribution, rice is being  sold
through the fair price shops or the
approved shops at the rate of Rs. 17
or Rs. 17-8-0 which is very much be-
low the prevailing price of rice in
West Bengal. And we propose to
maintain these prices.

There is & certain section of people
which has not the capacity to buy even
at these rates, and for that it has been

12 SEPTEMBIR 1957

in West Bengal 13628
provided that the State Government
can give either free doles by way of
relief, or they can open test works or
they can otherwise distribute. Hon.
Members are fully aware that the Gov-
ernment of India have a scheme of re-
lief under which the State Government
can issue either free rations or rations
at a subsidised rate. Any expense in-
curred up to Rs. 2 crores is shared
fifiy-fifty by the Central and the State
Governments, and the expense incur-
red in excess of Rs. 2 crores is t0 be
shared to the extent of 75 per cent by
the Central Government and 25 per
cent by the State Government. So,
there is a full and perfect scheme both
in regard to the availablity of stock
and the distribution of free doles or
through test works etc., as also about
the prices at which food will be ordi-
narily available from the approved
shops on the basis of identity cards,
besides test works etc.

Shrimati Renu Chakravartty:
Will-1it be only up to 25 lakhs or will
it be beyond that?

Shri A. P. Jain: We have made
cnough guantitative  provision for
feeding 25 lakhs of people Whatever
may be the distribution is for the State
Government to determine.

I want to make it clear that so far
as the Centra! Government is concern-
ed, our responsibility is to make ade-
quate quantities of foodgrains avail-
able to the State Government.
That 1 dare say I have dohe.
Nerther  the State Government
have any complaint about it, nor any-
body has any complaint about it. So
far as other things are concerned as
for instance the distributive machinery,
relief works, test works etc., that is all
the responsibility of the State Govern-
ment. They consult us, and as friends
we advise them, but the ultimate res-
ponsibility rests with them. What deci-
sions have been reached I have men-
tioned in the paper and I hope that
with those decisions properly imple-
mented, conditions in West Bengal
should improve not only with regard
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to supplies, but the prices should also
show a downward trend.

16 hrs.

Shrimati Renu Chakravartty: May I
have the right of reply?

Mr. Deputy-Speaker: No. In dis-
cussion like this, there i3 no right of
reply. Unless it is a motion, there is
no right of reply.

B

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

SevENTH REPORT

Shrl Supakar (Sambalpur): I beg
to move;

‘“That this House agrees with the
Seventh Report of the Committee
on Private Members’ Bills and
Resolutions presented to the House
on the 10th September 1957".

Mr. Deputy-Speaker: I shall now
put the motion to the vote of the
House. The question is:

“That this House agrees with the
Seventh Report of the Committee
on Private Members’ Bills and
Resolutions presented to the House
on the 10th September 1957”.

The motion was adopted.

REOSLUTION RE: NATIONALISA-
TION OF SUGAR INDUSTRY

Mr. Deputy-Speaker: The House
will now resume further discussion of
the Resolution moved by Shr1 Khush-
waqt Rai on the 30th August 1957 re-
garding nationalisation of the sugar in-
dustry,

QOut of 2 hours allotted for the dis-
cussion of the Resolution, 26 minutes
have already been taken up and 1
hour and 35 minutes are still left for its
further discussion today.

Shri Khushwaqt Rai may continue
his speech. If he wants that others
should support him, he should conclude
soon. 30 minutes is the maximum
that the hon. Member can have for
his speech on the Regolution. He has
already taken 25 minutes and 3
minutes are left,
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W yewey v (&) ¢
1 will finish in § minutes,
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Mr. Deputy-Speaker:
moved:

“This House recommends to the
Government that the sugar indus-
try be nationalised.”

Resolution





